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THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR): We shall now take
up Clause-by-Clause consideration of the Bill.

Clauses 2 to 66 were added to the Bill
Clause 1, Enacting Formula and ihe Title were added to the Bill.

THE VICE-CHATRMAN (SHRI SURENDRA SINGH NAGAR): The hon. Minister
to move that the Bill be passed.

SHRIMATI NIRMALA SITHARAMAN: Sir, I move:
That the Bill be passed.
The question was put and the motion was adopted.
The National Forensic Sciences University Bill, 2020

THE VICE-CHAIRMAN (SHRI SURENDRA SINGH NAGAR}): We shall now take
up the National Forensic Science University Bill, 2020. Shri Amit Shah to move a motion

for consideration of the National Forensic Science University, Bill 2020

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY): Sir, on behalf of my hon. senior colleague, Shri Amit Shah, I move:

"That the Bill to establish and declare an institution to be known as the National
Forensic Sciences University as an institution of national importance to facilitate
and promote studies and research and to achieve excellence in the field of forensic
science in conjunction with applied behavioural science studies, law, criminology
and other allied areas and technology and other related fields, and to provide for
matters connected therewith or incidental thereto, as passed by Lok Sabha, be

taken into consideration.”
The guestion was proposed.

THE VICE-CHATRMAN (SHRI SURENDRA SINGH NAGAR): The first speaker is

Shri Balasubramoniyan. You have two minutes.

SHRI 5. R BALASUBRAMONIYAN (Tamil Nadu): Mr. Vice-Chairman, the National
Forensic Sciences University Bill, 2020 seeks to repeal the 2008 Act and to establish
the Gujarat Forensic Sciences University, Gandhinagar, and the I.ok Nayak Jayaprakash
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Narayan National Institute of Criminology and Forensic Sciences, New Delhi, as a
university called the National Forensic Sciences University at Gujarat. The Bill declares
the University to be an institution of national importance. The campuses of the university

will include the campuses of the two universities.
(THE VICE-CHAIRMAN, DR. SASMIT PATRA, in the Chair)

Forensic science is one of the upcoming career fields in India with a wide scope
for jobs across various crime bureaus, educational institutions and law firms among
others. Forensic science with criminology takes a student on a journey from crime
scene to court rooms, experiencing many traditional and specialist fields of forensic

investigation, allowing students to become an expert in laboratory analysis of evidence.

At the time when the country 1s reeling under the prevalence of plethora of crimes,
particularly against women and children, the development of centre of excellence in
forensic science 1s the need of the hour. In a wide and vast country like India,

identification, analysis of modus operandi of crimes requires specialized knowledge.
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, please conclude.
SHRI 5. R. BALASUBRAMONIYAN: [ have not even taken one minute.
Forensic science acts as a bridge in such special cases.

Digital India witnesses digital frauds and crime and naturally digital forensic
requires maximum focus and support. Today, our country witnesses unprecedented
increase in cybercrime and digital frauds. T am sure every Member in this august House
knows about bank frauds, digital thefts and looting through cloned ATM debit and

credit cards.

There 1s prevalence of frauds and siphoning using PM Jan Dhan bank accounts.
When the Direct Benefit Scheme and Jan Dhan Yojana were introduced, the Government
had said that it would eliminate the menace of middlemen corruption and fraud. But
corruption and frauds have started to happen in those schemes. Therefore, more digital

forensic experts are mandatory to monitor the functioning of Government schemes.
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, please conclude.

SHRI S. R. BALASUBRAMONIYAN: I will finish it. If you don't allow me, T will
go.
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): No, no. Go ahead.

There are only seven Central Forensic Science Laboratories in India but not a
single one in Tamil Nadu. With increasing incidence of cybercrime and digital frauds
in the country, there is an urgent need to create a Central Forensic Science Laboratory
in Chennai, Tamil Nadu. I would request the hon. Minister to take necessary steps to
establish a Central Forensic Science Laboratory in Chennai with the state-of-the-art

DNA analysis unit.

The hon. Chief Minister of Tamil Nadu, Shri Edappadi K. Palaniswami, has asked
the Union Government to establish a National Forensic Science University in Tamil
Nadu. I therefore urge the Government to create an Advanced Centre for Research in
Forensic Science and Criminology in Tamil Nadu. Because of its immense contribution

to nation building, Tamil Nadu deserves much more from the Centre.
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): Now, hon. Member, Shri V.

Vijavasai Reddy. You have two minutes.

SHRI V. VIJAYASAI REDDY {Andhra Pradesh): Sir, on behalfl of my party, I rise
to support this Bill. Tt is a good step. The University was inaugurated by the hon. Prime
Minister and Gujarat is the first State in the world which has a Forensic Sciences
University. It will help in mapping of crime and litigation pattern in the country. India
needs to have forensic laboratories in every State because crime prevails throughout
the country and not just in one State. Therefore, there 1s a need to have at least one
university in each State to help police and law enforcement agencies with their network.
It will also help in creating specialists who have good knowledge about forensics and

uniformalise education in the sector which has largely been defined.

Sir, T would like to know from the hon. Minister, who 1s sitting here: Is there any
plan for expanding the network of forensic universities to Andhra Pradesh also?
Hyderabad has a classic, very highly technological and superior forensic laboratory.
Similar laboratories and universities should be set up in remaining parts of the country,

particularly in Andhra Pradesh. Thank you very much, Sir.

1 T o uaE RE (9eR) SunwRgs Weiey, sl sgd-9g5d gddig | § g9
faere &1 W dedl g1 48 Agud Sgd @ dedyl ¥ $Y gHd wead 8 bRRE



452 Government [RATYA SABHA] Bills

EIREES R EICENE

FaRTES g% S el €1 gierT # oW A UhamgaR. a9l Bkl € A wed ued
BIRRIE BT AMGTART PIH & SARCATH J Usel ¥, [¥ew 3ifr fhfieen € S99
fo0 wsdt 1 oy SR amkiie $I¢ 6 afaa dvd € O S fog ant Jisl @
Se TSl ¥ SR ¢Ie # S%] Al usal €1 ool O UhR % $hIsR ' T o-
Teol /T e 9 sORcivE Bl off 89 1R 9 sORcNE M A9 98 &1 o
B oeYd © 16 BREE Agds § w=el 9 wrel REd @, @] methodology iy
TC, I 3T instruments MY 3R S D! Uels JERTT H N1 1 ITP1 ST
HrEE] Y BT A€ WY1 AFRE BN o WAl States H, WRT @Y crime P investigate
FA H, criminals BT TOM f&e™ § police &1 3R b e, 36 fAT amawrs €
& States ¥ forensic @t o+t H1 laboratories &, S9 94l & T HH I HH TH-UH
college I WU BT SY, FSRIBT B W < BT Braal e |

HElGd, 3O 3l T8l W A0 [fER e $1 EeR G € geRh AT smuent
Tgd-aed gEK |

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Thank you hon. Member. Hon.

Minister, for your reply please.
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Minister, please be brief.
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): I shall now put the Motion
moved by hon. Minister of State, Shri G. Kishan Reddy, as passed by Lok Sabha, for
consideration of The National Forensic Sciences University Bill, 2020 to vote. The

question 1is:

"That the Bill to establish and declare an institution to be known as the National
Forensic Sciences University as an institution of national importance to facilitate
and promote studies and research and to achieve excellence in the field of forensic
science in conjunction with applied behavioural science studies, law, criminology
and other allied areas and technology and other related fields, and to provide for
matters connected therewith or incidental thereto, as passed by Lok Sabha, be

taken into consideration.”
The motion was adopted.

THE VICE-CHAIRMAN (DR. SASMIT PATR A): We shall now take up Clause-by-

Clause consideration of the Bill
Clauses 2 to 56 were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill

THE VICE-CHAIRMAN (DR. SASMIT PATRA): Now, hon. Minister to move that
the Bill be passed.
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The question was put and the motion was adopted.



